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SLP(C) No. 4795 OF 2001

| TEM No. 45 Court No. 4 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.4795/2001

(From the judgenent and order dated 28/02/2001 in CAWP 2760/ 96
of The H GH COURT OF DELHI AT N. DELHI)

JATI NDER S| NGH KOHLI Petitioner (s)
VERSUS

REHABI LI TATI ON M N. EMP. COCP. H. B. S. L. &ORS Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for inpleading partynodification of Court’s Order )
Wth

SLP( C) No. 11023/ 2001, SLP( C) No. 1265/ 2002, SLP( C) 13354/ 2001, SLP( C) 13483/ 2001,
SLP( C) No. 14748/ 2001, SLP( C) No. 16890/ 2001, SLP( C) No. 19921/ 2001,

SLP(C)...CC 4648/ 2002, SLP(C). .. CC 4657/ 2002, SLP(C). .. CC 4690/ 2002,

SLP( C) No. 5109- 5110/ 2001, SLP( C) No. 5242/ 2001, SLP( C) No. 5439/ 2001,

SLP( C) No. 661/ 2002, SLP( C) No. 7599/ 2002, SLP( C) 7602- 7604/ 2002, SLP( C) 7713/ 2001

Date : 08/07/2002 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR, JUSTI CE P. VENKATARAMA REDDI

For Petitioner (s) Rakesh Munjal, Sr. Adv.
Sudhi r Nandr aj og, Adv.

Sai yad Uruj Abbas, Adv.

Sanjib Sen, Adv.
Raj an Narai n, Adv.
Puj a Sharma, Adv.

D nesh Kumar Garg, Adv.
V. B. Saharya & Co., Adv.
I ndu Mal hotra, Adv.
Sandeep Sethi, Adv.
Suneet Mehta, Adv.

Jayant Nath, Adv.
Rakesh K Sharnma, Adv.

Rakesh Munjal, Sr. Adv.
S.S. Ray, Adv.
Rakhi Ray, Adv.
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Suruchii Aggarwal, Adv.



For Respondent (s)

. SP1

UPON heari ng counsel
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A. P. Dhamja, Adv.

Sushi | Kumar Jai n, Adv.

Bi nu Tant a, Adv.

G L. Sanghi, Sr. Adv.
Rohit Tondan, Adv.
Har i shankar, Adv.

Suni ta Sharma, adv.
D. S. Mahr a, Adv.

Pranmod Ahuj a, Adv.
Arun K Sinha, Adv.
Rakesh Singh, Adv.
Ruchi ka Ahuj a, Adv.

ORDER

Cal |l after six weeks.
Pl eadi ngs to be conpleted in the neantine.

Charanjit

the Court made the follow ng

[ On Prakash ]
Court Master



